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 ernment  should  give  an  assurance  that  it  will
 collect  the  information  and  place  it  before  the
 House.

 [English]

 MR.  SPE:AKER:  About  the  assault  on
 the  Member we  would  like  to

 gem
 the  informa-

 tion.  Please  note  it.

 THE  MINISTER  OF  PARLIAMENTARY
 AFFAIRS  (SHRIGHULAM  NABI  AZAD):  We
 will  definitely  get  the  information.

 SHRI  RAM  VILAS  PASWAN  (Rosera):
 Mr.  Speaker,  Sir,  |  would  like  to  draw  the
 attention  of  the  august  House  as  well  as  that
 of  the  Government  towards  an  important
 mater.  This  year  is  being  celebrated  as  the
 birth  centenary  year  of  Baba  Saheb
 Ambedkar.  Jrhis  Government  has  1101  shown
 disrespect  towards  any  of  the  great  leaders
 as  much  as  it  has  shown  to  Baba  Saheb
 Aambedkar.  The  most  surprising  fact  is  that
 never  before  in  the  history  of  our  country,
 such  a  larcgje  number  of  statutes  of  Baba
 Saheb  Amtoedkar  had  been  demolished  by
 the  Government,  as  has  been  done  .in  his
 birth  centenary  year.,  |  want  that  the
 hon.Ministerpresent  here,  ShriGhulam  N'abiji
 and  Shri  Pawar,  should  take  serious  note  of
 this  fact.  A  statue  of  Baba  Saheb  Bhim  R'ao
 Ambedkar  weighing  ten  tonnes  was  there  at
 chungi  No.3  in  Lal  Kuan  in  Delhi.  On  the  night
 ०  17th,  140  policemen  came  with  the  D.C.P...
 demolished  it  and  took  it  somewhere  with
 themselves.  Yesterday  morning,  |  visited
 that  place.  |  came  to  know  about  it  the  day
 before  yesterday  when  nearabout  two  thou-
 sand  people  met  me  in  this  connections
 angry.  They  told  me  about  it  and  |  talked  to
 the  authorities.  Shri  Ram  Singh  Vidhuri  was
 also  there  andhe  said  that  the  consequences
 willbe  bad.  The  authorities  blamedthe  D.D.A.
 for  it  and  expressed  their  helplessness.  We
 Said  when  there  are  so  many  illegal  religiaus
 constructions  on  D.D.A.’sland,  why  the  stal:ue
 of  Baba  Saheb  Ambedkar  has  only  been
 demolished.  We  also  threatended  them  of
 dire  consequences,  if  the  statue  is  not  ire-
 installed  by  night  and  Delhi  Administrati  on
 willbe  responsible  forit.  Then  we  were  ask  ed

 to  come  in  the  night  and  the  statue  wil  be
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 given  to  us.  People  went  there  in  the  night
 and  that  statue  with  a  broken  hand  was
 reinstalled  there.  We  inagurated  it  yesterday
 morning.  The  entire  statue  has  been  broken.
 The  D.D.A.  and  the  police  have  shown  such
 utter  disrespect  for  Baba  Saheb  Ambedkar.
 Similarly,  Budh  Vihar  is  situated  near
 Mangolpuriforthe  last  twenty  years.  Attempt
 was  made  to  demolish  it  on  the  11th.  Simi-
 larly,  when  we  were  passing  through  Anand
 Parabat  with  Nyay  Jyoti,  we  decided  to  hold
 a  general  meeting  there.  We  had  taken  the
 permision  of  the  D.C.P.  to  hoid  meeting
 there  but  the  local  S.H.O.  did  not  allowto  hold
 the  meeting  there.  The  stage  was  demolised
 twotimes.  Atleast  we  succeeded  in  addresing
 the  people  there.  Shri  V.P.  Singh  also  ac-
 companied  us.  It  is  surprising  that  even  after
 obtaining the  orders  of  the  D.C.P.,  the  S.H.O.
 dared  to  tell  us  not  to  hold  the  meeting  there.
 |  would  like  to  tell  the  Government  that  if  it
 cannot  respect  Babha  Saheb  Ambedkar,  it
 has  no  right  to  insult  him.  Sir,  you  should
 direct  the  Government  to  make  a  statement
 on  the  Lal  Quan  incident.  Otherwise,  we
 request  you  to  allow'us  to  raise  it  tomorrow
 again.  Therefore,  you  should  ask  the  Gov-
 ernment  to  order  probe  into  this  matter  and
 present  the  facts  here,  |  wantto  request  you
 to  pay  attention  to  it  because  it  is  an  issue
 concerning  Baba  Saheb  Aambedkar,  if  you
 request  the  Government  it  will  take  it  seri-
 ously.

 SHRI  KALA  DAS  (Karolbagh):  Mr.
 Speaker,  Sir,  |  agree  with  Shri  Ram  Vilas
 Paswan  on  this  point.  Sir,  really  ,  ।  is  very
 deplorable  that  statues  of  Baba  Saheb
 Ambedkar  have  been  demolished  during  the
 birth  centenary  year  of  Baba  Saheb
 Ambedkar.  The  said  incident  of  Lal  Kuan
 near  Badarpur  at  Delhi  which  is  more  than  7
 kilometres  away  from  here  needs  to  be
 condemned.  Mr.  Speaker,  Sir,  !am  8  Mem-
 ber  of  the  Centenary  Celebration  Standing
 Committee.  |  had  drawn  there  the  attention
 of  the  world  to  it.  Recently,  on  the  10  thina
 village  Jaunapur  near  Agar  Mahauli  in
 Mehraulithe  statue  of  Baba  Saheb  Ambedkar
 was  damaged  and  the  police  and  the  D.D.A.
 officials  demolished  the  Ambedkar  Bhawan
 there.  People  are  running  from  pillar to  post,
 but  nobody  listens  to  them.  What  does  it
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 indicate?  On  the  one  hand  we  are  celebrat-
 ing  Baba  Saheb  Aambedkarcentenary,  while
 on  the  other  his  satatues  are  being  demol-
 ished,  After  all,  the  Government  should  pay
 attention  to  it.,  In  this  conection,  when  |
 raised  question  there,  the  Government  re-
 plied  that  it  was  collecting  figures  from  all
 over  the  country  as  to  how  many  statues
 have  been  demolished  and  what  arrange-
 ment  is  being  made  to  install  the  statues
 during  the  centenary  year.  But  the  Govern-
 ment  has  not  yet  received  all  figures,  But  the
 news  item  regarding  causing  damage  to  the
 Statues  are  appearing  in  the  newspapers
 daily  in  one  or  the  other  part  in  the  country.
 Baba  Saheb  Ambedkar  did  not  belong  to  a
 particular  class.  He  had  drafted  the  Consti-
 tution  of  the  country  which  is  the  pivot  of  our
 Government.  The  statue  of  such  a  great
 man  who  drafted  the  Constitution  44  years
 ago  could  be  installed  in  the  Central  Hall  of
 Parliament  House  with  great  difficulty.  Inthis
 way,  injsutice  has  been  done  against  Baba
 Saheb  because  he  was  born  in  a  weaker
 section  of  our  society  and  all  the  episodes
 indicate  towsards  this  thing.  This  is  the  sole
 reason  of  all  these  happenings.  But  Baba
 Saheb  must  be  given  justice.  This  is  the  third
 year  of  the  centenary  year  and  even  today
 Bhawans  built  in  his  names  and  his  own
 statues  are  being  demolished.

 MR.  SPEAKER:  Please  do  not  make  a
 lengthy  speech.  Please  confine  yourself  to
 the  particular  incident  only.

 SHRI  KALA  DAS:  Mr.  Speaker,  Sir,
 injustice  is  being  done  against  him.  The
 Government  should  make  a  statement  here
 as  to  what  measures  it  is  going  to  take  to
 check  incidents.

 [English]

 MR.  SPEAKER:  Now  let  us find  out  what
 has  actually  happened.

 [Translation]

 SHRI  CHANDRA  JEET  YADAV
 (Azamgarh):  Mr.  Speaker,  Sir,  please  direct
 them...

 MR.SPEAKER:  |  ahve  directed  them...
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 SHRI  CHANDRA  JEET  YADAV:  Mr.
 Speaker,  Sir,  you  are  also  a  Member  of  the
 Committee..

 MR.  SPEAKER;  Yes,  |  have  directed.

 [English]

 THE  MINISTER  OF  STATE  IN  THE
 MINISTR*Y  OF  PARLIAMENTARY  AFFAIRS
 AND  MINISTER  OF  STATE  IN  THE  MINIS-.
 TRY  OF  LAW,  JUSTICE  AND  C:OMPANY
 AFFAIRS  (SHRI  RANGiARAJAN
 KUMARAMANGALAM):  we  will  gest  the  infor-
 mation  and  submit  to  the  House...  (/nterrup-
 tions)

 MR.  SPEAKER:  |  ahve  already  asked
 the  Government  to  collect  the  iriformation
 and  submit  to  the  House.

 Now,  IMr.  Amal  Datta.

 SHRI  AMAL  DATTA  (Diamond
 Harbour):  Sir,  there  have  been  lot  of  com-
 plaints  regarding  corruption  in  Delhi  Milk
 Supply  toy  people  who  want  to  sell  milk  tothe
 Delhi  Milk  Supply.  ॥  was  alleged  that  for  a
 very  Itong  time  this  corruption  wais  being
 practiced  by  officers  at  the  very  top  of  the
 organisation.  And  not  only  that,  but  they  also
 got  srolitical  patronage  while  they  were  in-
 dulgying  in  corruption.

 On  the  13th  April  midnight,  CBI  con-
 ducted  a  raid  and  arrested  the  General
 Manager  of  Delhi  Milk  supply  in  the  process
 ‘of  taking  abribe  of  Rs.  2lakhs.  And  onraiiding
 his  house  further  they  got  another  Rs..  3.5
 lakhs.  That  is  what  the  newspapers  have

 Stated.  That  was  at  12  0’  Clock  of  13th
 midnight.  On  the  14  th  morning,  CBI  let  Ihim
 go.  CBl  released  himon  bail.  They  of  course
 have  the  power to  release  him  on  bail  uncier
 the  law.  But  seldom  do  they  exercise  that
 power.  ॥  was  immediately  surmised  that
 political  influence  has  started  playing  agame.
 Infact,  what  happens  is,  insuchcases  where
 a  mian  has-been  caught  taking  bribered
 handed  and  so  much  money  has  been  found
 in  his  house,  the  Governmentservant  will  not
 be  aillowedto  go  back  to  his  joband  he  willbe
 immediately  suspended.  But  that  has  not
 takean  place  in  this  case.  As  a  result,  the


